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SCHEDULE II
F'ORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Banlvuptqt (Liquidation process) Regulations, 20,6)

FOR THE ATTENTION OF'THE STAKEHOLDERS OF JEJANI PULP AND PAPER MILLS
PRryATE LIMITED
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Notice is hereby given that the Hon'ble Natio-nal 
_c-ompany Law Tribunal Mumbai Bench has ordered the

|tr}T:;;;fent 
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The stakeholders of JEJANT PULP AND PAPER MrLLS pRrvATE LrMrrED are hereby called upon
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proorof their claims, on or before 30.11.;u;,^to'trr" riquiaator it" uJi..r. mentioned

The financial creditors shall subrnit theirproof of claims by electronic means only. All other stakeholdersmay submit the proof of clairns in person, by post or by electronic means.
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Submission of farse or misreadin$ proofs of ?Hrn sha, attract penarties.
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